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 (2)  A  copy  of  the  Burn  Company
 and  Indian  Standard  Wagon  Com-

 pany  (Nationalisation)  Rules,  i977

 (Hindi  and  English  versions)  pub-
 lished  in  Notification  No.  S.O.  755  (8)
 in  Gazette  of  India  dated  the  7th

 November,  977  under  sub-section
 (3)  of  section  3l  of  the  Burn  Com-

 pany  and  Indian  Standard  Wagon
 Co:npany  (Nationatisation)  Act  I97€.
 {Placed  in  Library.  See  No.  No.
 LT-28/77].

 (3)  A  copy  of  the  Braithwaite  and

 Company  (India)  Limited  (Acqui-
 sition  and  Transfer  of  Undertakings)
 Rules,  977  (Hindi  and  English
 versions)  published  in  Notification
 No.  8.0.  756(E)  in  Gazette  of  India
 dateq  the  7th  November,  1977,  under
 sub-sesction  (3)  of  section  30  of  the
 Braithwaite  and  Company  (India)
 Limited  (Acquisition  and  Transfer
 of  Undertakings)  Act,  1976.  [Placed
 in  Library.  See  No,  LT-282/77].

 (4)  A  copy  of  the  Corrigendum’
 to  the  English  version  of  the  Audit
 Report*  on  the  account  of  Coir
 Board.  Ernakulam  for  the  year  1975-
 76.  [Placed  in  Library.  See  No,  LT-
 1283/77].

 NOTIFICATIONS  UNJER  MERCHANT  SHIPP-
 Inc  Act,  958  AND  SEAMEN’S  P.F.

 (AMT.)»  SCHEME,  977

 THE  MINISTER  OF  STATE  IN-
 CHARGE  OF  THE  MINISTRY  OF
 SHIPPING  AND  TRANSPORT  (‘SHRI
 CHAND  RAM):  I  beg  to  lay  on  the
 Table—

 (l)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  under  sub-section  (3)  of  sec-
 tion  458  of  the  Merchant  Shipping
 Act,  958:—

 (i)  The  Merchant  Shipping  (Fire
 Appliances)  Amendment  Rules,
 1977,  published  in  Notification  No.
 G.S.R.  223  in  Gazette  of  India
 dated  the  7th  September,  1977.
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 (ii)  The  Indian  Merchant  Ship-
 ping  (Construction  and  Survey  of
 Passenger  Steamers)  Amendment
 Rules,  1977,  published  in  Notifica-
 tion  No.  G.S.R.  444  in  Gazette
 of  India  dated  the  29th  October,
 1977.  {Placed  in  Library,  See  No.
 LT-284/77].

 (2)  A  copy  of  the  Seamen’s  Pro-
 vident  Fund  (Amendment)  Scheme,
 977  (Hindi  and  English  versions)
 published  in  Notification  No.  G.S.R.
 59  in  Gazette  of  India  cated  the
 I9th  November,  1977,  under  section
 24  of  the  Seamen’s  Provident  Fund
 Act,  1966.  [Placed  in  Library.  See:
 No,  LT-285/77].

 ANNUAL  REPORT  OF  DEVELOPMENT
 CouNCIL  FOR  Foop  ProcessiINe  INbDUs-

 TRIES  FOR  1976-77

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRY  (KUMARI
 ABHA  MAITI):  I  beg  to  lay  on  -the
 Table  a  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Development  Council  for  Food  Preces-.
 Sing  Industries  for  the  year  1976-77,
 under  sub-section  (4)  of  section  7  of:
 the  Industries  (Development  and  Re-
 gulation)  Act,  95l.  [Placed  in  Lib-
 rary.  See  No,  LT-286/77].

 NOTIFICATIONS  UNDER  CENTRAL  Excrse
 Rutes,  944  anv  Detur  Sates  Tax

 (THIRD  AMT.),  RULES,  977

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 ZULFIQUARULLAB):  I  beg  to  lay  on
 the  Table—

 qd)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  issued  under  the  Central  Ex-
 cise  Rules,  944:—

 (i)  G.S.R.  722(E)  published  in
 Gazette  of  India  dated  the  30th
 November,  977  together  with  an
 explanatory  memorandum.

 *The  Audit  Report  was  laid  on  the  Table  on  15.6.77,


